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Desititute womeiX' in Nari Nikeian, 
Delhi

4698. SH R I SUSHIJL KUM AR 
DHARA: W ill th e  M inister of ED U ­
CA TION . SOCIA L W ELFA R E AND 
CU LTU RE be p leased  to state;

(a )  th e  n u m b e r of d es titu te  w om en 
in  N ari N ik e tan  in  D elh i a t present;

(b )  th e  S ta tes  to  w h ich  th e y  b e ­
long;

(c )  w h e th e r G o v ern m en t a re  in 
th e  k n o w  of th e  fac t th a t  a rac k et 
is in  o p era tio n  in  th e  co u n try  to  m is­
le ad  w om en fo lk  fro m  r u ra l  areas;

( d )  w h e th e r th ese  w o m en  are  
show n to in te rested  persons fo r ille­
g al purposes; an d

(e )  w h e th e r G o v ern m en t a re  th in ­
k in g  of an y  rem ed ial m easu res in 
th is  re g a rd ?

TH E M IN IST ER  O F STA TE IN 
TH E M IN ISTRY  O F EDUCATION, 
SO C IA L W ELFA R E AND CULTURE 
(SH R IM A T I REN U K A  D EV I B A R - 
K A T A K I): ( a )  A ccording to th e
in fo rm atio n  fu rn ish ed  by  th e  D ellii 
A dm in istartio n , th e  n u m b e r of desti­
tu te  wom,en in N ari N ik etan  is sixty.

(b) Delhi .

West Bengal

Assam . .

17

(c )  No, Sir.

(d )  G o vernm ent has i^o such infor­
m ation.

(e )  Does n ot arise.

G o v ern m en t accom m odation allotted, 
fo r ru n n in g  schools in Deilii

“ 4699. SH R I PRADYUMNA BAL; 
W ill th e  M inister of WORKS AND* 
H O U SIN G  AND SU PPLY  AND RE­
H A B ILIT A TIO N  be pleased to stat,e;

(a )  th e  n am es of the Societies/ 
in d iv id u als  w ho h av e  been allotted. 
G o v ern m en t accom m odation/flats (in­
cluding  com m ercial flats) for running, 
schools in  D elhi an d  New Delhi;

(b )  th e  d ates  fro m  w hich such al­
lo tm en t w as m ade;

(c )  w h e th e r th ese  societies/indivi­
d u als a re  now  b eing  asked to vacate 
th e  G o v ern m en t accommodation; an4

(d )  if  so, th e  dates from  which 
th e y  are  bein g  asked  to vacate the 
accom m odation allo tted  to them  and. 
th e  reasons fo r th e  sam e?

-T H E  M IN ISTER O F WORKS AND. 
H O U SIN G  AND SU PPL Y  AND RE­
H A B ILIT A TIO N  (S H R I SIKANDAR
B A K H T ); (a )  to (d ) .  Constructed
accom m odation/flats w ere  allotted to
th e  follow ing societies/individuals for

Bihar . . . . 2 ru n n in g  school.

Uttar Pradesh .  . 6

Madhya Pradesh . . 2 SI. Name of the Society/indivi- 
No. dual

Allotted
on

R a r n a t a k a  . . • 2

Tam il Nadu . . 

Rajastlian . . •

2

I

1. Moti Bagh Mutual Aid Edu­
cation (Vidya Niketan) So­
ciety . . . . 6-3-62^

Gujarat . . • 

M rntallv Retarded cases

1
2. Mutual Aid Society . .

«
1-4-53;

(Origin not known)

T otal

15

60

T h e licence w ith  th e  society at SL 
No. 1 has b een  revoked  w ith effect 
from  31st O ctober, 1978.
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The accommodation allotted to the 
Mutual Aid Society is to be demolish­
ed. The society has been permitted 
to continue in the accommodation till 
it is required for demolition.

As tfyese societies are not eligible 
for general pool accommodation, they 
cannot be allowed to continue inde­
finitely in Government accommoda­
tion as such they have been asked to 
vacate it.

Adulteration of milk of Mother Dairy

4700. SHRI SHAMBHU NATH 
CHATURVED1: Will the Minister of
AGRICULTURE AND IRRIGATION 
foe pleased to state;

(a) whether Government have re­
ceived complaints regarding adultera­
tion of Mother Dairy milk with that 
of goats and sheep and even camel 
and sold as pure cow’s milk; and

•

(b) is there any disparity between 
the prices charged by the Delhi Milk 
Supply and Mother Dairy; if so, how 
is it accounted for?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA); (a) 
While Government have not received 
complaint in this regard certain press 
reports alleging adulteration in cow’s 
milk sold by Mother Dairy come to 
Government's notice. These allega­
tions were, however, incorrect and 
denied.

(b) DMS is selling toned milk with
3 per cent fat at Rs. 1.80 per litre. 
Mother Dairy iY marketing standar­
dised milk containing 4.5 per cent fat 
at Rs. 2.00 per litre. On| of the im­
portant reasons for disparity between 
the prices charged by .thssi t*vo ?

is the difference *n the iat content 
o f  the milk marketed by them.

Instructions to States on Urban Land 
Ceiling Act

4701. SHRI P. M. SAYEED:
SHRI A. R. BADRI- 

NARAIN:

SHRI M. V. CHANDRA 
SHEKARA MURTHY:

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION be pleased to state:

(a) whether the Centre had told 
the State Governments that there 
should not be any delay in sanction­
ing construction of residential build* 
ings on urban land within the ceiling 
limit;

(b) if so, what are the detailed 
instructions issued to the State Gov­
ernments in this regard;

(c) whether many States have not 
agreed to the instructions;

(d) if so, what are their reasons; 
and

(e) whether it has also been repor­
ted to the Union Government that 
States are taking much time and 
applying hard lines in permitting 
construction of houses there? ,

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) and (b). Yes, Sir. A  
copy each of guideline No. 1/50/76- 
UCU dated 22nd April, 1976, No. 
1/50/76-UCU dated the 12th July, 
1076 and 1/50/76-UCU dated 31st 
December, 1976 is placed on the Table 
of the Sabha. [Placed in Library. See 
No. LT-4172/70.]

(c) No, Sir.

(d) Does not arise.

(e) No, Sir.




